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Raj PI'Oll ...... e In OrlHa -

9274. SHRl·RABI RAY: Will lIie 
Minister of FOOD AND AGRICULTURE 
be pleased to state: 

(a) whether Government have received 
a note from the Orissa Government recen· 
t1y about its views on the Community 
Development and Panchayati Raj prosra· 
mmes; 

(b) if so, tbe salient fealures tbereor; 
(c) whetber it is a fact tbal Orissa 

Government have IUueSted tbat Govern-
ment should live 75 per cent of the scbema-
tic allotment each year outside State Plan 
ceilinS as a centrally sponsored scbeme; 
and' -

(d) if 80, tbe reaction of Government 
tbereto? " 

THE MINISTER OF STATE IN T6B 
MINISTRY OF FOOD, AGRICt;lLTURE 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI M. S. GURUPA-
DASWAMY): (a) to (d). No sucb note 

was ~ived from the State Government. 
They have:. however, since furnished a copy 
of their aide memoire prepared for us of 
tbeir representatives at the projected Con·' 
Ference ef Cbief Ministers anll State Minis· 
ters in charse of community Development, 
Pancbayat; Raj and Cooperation. The 
various issues posed therein, alonl with 
others, as may be raised at tho Conference, 
wbtn held, would be taken into considera-
tion in that context. 

Soeiel1 oC'Es;periJllClltal Seleaee ladia 

9275. SHRI MOHAMMAD ISMAIL: 
SHRI BHAGABAN DAS : 
SHRI GANESH GHOSH: 

Will the Minister of LABOUR AND 
REHABILITATION be pleased to state: 

(a) the object of setting up of a hospi-
tal at Bonhooshly. Calculla under Ihe aus-
pices of the Society of Experimental Medi-
cal Science Jndia in 1961; 

(b) the total amount Sfanted for the 
Hospital from 1961 to Match, 1968; 

(c) whether the society was orsanised 
by the displaced persons; and 

(d) if not, the name of the orsanisers ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHR! 
D. R. CHAVAN): (a) One ofthe prinei-' 
pal objectives of settins up this bospital at 
Bon-Hoosbly. Calcutta, was to nicet the 
medical requirements of a larae number of 
displaced crippled children from East 
Pakistan. The work' of implementins the 
scbeme was -entrusted tp tho Society of 
Experimental !dedical Sciences. 

(b) A total amount' or about RI. 34 
lakhs has been sanctioned by the Ministry 
of Rehabilitation to the Society. Out of 
this only Re. 10 lakbshave been· paid 10 
far. Grants have also been made by tblD 
State Government. 

(c) No. 

(d) Tbe general mallaaemenl., of. tllJ 
Society vests in tbe sovernlDf. boo, \li!hich 

_ -includes. inter tl/iA, eminOll, pbJa~iaos, 
representatives of West Bengal Qove~ 
and olbers. 




